A

CENTRAL ADMINISTRATIVE TRIRBUNAL

CALCUTTA BENCH

0.A.1069 ef 1996

Present: Hen'®le Mr,Justice S.N.Mallick,Vice-Chaiman.

Hen'lkle Mr.M,S.Mukherjee,Administrative Member,

RINA PANI KARAR
-VS-~

UNION OF INDIA & ORS,

Fer the petitiener: NONE,

Fer the respendents:t NONE,

Ordered en: 02.12.97.

O R D E R

S.N.Mallick,V.C

Nene aﬁpeareé fer the petitiener. There is
nething en recérd te shew that the petitiener has served
en the respendents in compliéhce'@f the Oréer passed by
this Trikbunal en 22,7.97. In the aferesaid Order, it has
Been directed that ne further eppertunity fer service

weuld be e€iven,

Under the circumstances, the applicatien is

rejected for nen-cempliance ef the aferesai® Order.

Ne srder as te® cests.

\,Cﬂ?’\NJIQA.« -

(M.S.Mukherjee) .N.Mallick)
Member(A) : Vice-Chairman.



